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MINISTRY OF LABOUR AND EMPLOYMENT
NOTIFICATION
New Dethi, the 4th July, 2007

G.S.R. 465(E).—Whereas certain draft rules further
to ampnd the Employees’ State Insurance (Central) Rules,
1850 were published as required under Sub-section (1) of
Sectign 95 of the Employees’ State Insurance Act, 1948 (34
of 1988) in the notification of the Government of India in
the Miinistry of Labour and Employment No. G.5.R. 21%E),
datedithe 22nd March, 2007 in the Gazette of India (Extraor-
dinary), Part II, Section 3, Sub-section (i), dated 22nd March,
2007 for inviting objections and suggestions from all per-
sons {likely to be affected thereby till the expiry of the
periof of forty-five days from the date on which the copies
of the Gazeite of India, in which the said notification was
puhlgshed, were made aveilable to the public;

And whereas, the copies of the said Gazette were
made} available to the public on 22nd March, 2007.

+ And whereas, objections and suggestions re-
cc1v¢d from persons likely to be affected thereby have
been] considered by the Government.

4 Now therefore, in exercise of the powers conferred
by Section 95 of the Employees, State Insurance Act, 1948,
the ¢entral Government, after consultation with the Em-
ployees’ State Insurance Corporation, hereby makes the
folldwing rules further to amend the Employees’ State
Insurance (Central) Rules, 1950, namely:—

1 1. These Rules may be called the Employees’

State Insurance (Fentral) (1st amendment)
Rules, 2007. -

2. They shall come Fnto force with effect from
1st August, 2007

-3 Inthe Employeey’ State Insurance (Central)

 Rules, 1950 :— - R

In Rule-52, the words,"# pees. ﬁfty” shaLLbesubstl-

tuted by thf: words. “Nyglees seventy”. ¥
~“No. 8- 380251‘10/‘2007 8s- 1)]
GURJOT KAUR, Jt. Secy.

Foot Note :—THe principal mules were published in the
Gazette of India, Part IT, Section 3, Sub-sec-
tion (i) vide Government of India, Ministry
of Labour Notifi¢ation No. S.R.0. 212, dated
22-6-1950and sybsequently amended by the
following notifidations :-—

G.S.R. 80, dated 9-1-19

G.S.R. 1200, dated 27-9-1960
G.S.R. 594, dated 29-3-1963
G.SR. 240, dated 6-2- 1ésa
G.SR. 1834, dated 18-12-1964
G.SR. 474, dated 19-341963
G.SR. 1082, dated 29-4-1966
G.SR. 545, dated 14-4{1967
G.S.R. 500, dated 6-3- 1968
GSR 677, dated 29-3 1968

. GSR 1106, dated 22-5-1968
GSR.2113, dated’28 1 1-1968
. GSR.306,dated 7-3-1974
. G.SR.1122, dated 1-1p-1974
. G.SR.56,dated 23-1211976

. G.SR. 60, dated 5-1-1p82

. G.SR 129, dated 9-2-4987

. G,SR. 199, dated 6-3-19%0

. GSR.76, dated 22- 11991

. G.S.R. 368, dated 27-3}"1992

. GSR.522, dated 16-11-1996
G.SR.582(E), dated 43-12-1996
G.SR. 225, dated 21-4-1997

. GSR.226, dated22—+-1997

. GSR185,dated 1-941998
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. G.SR.210, dted 27-5-2001
. G.SR.28,dated 2-1-3
) G.s.R.m(E),datcdfu-zooa,
. G.SR.316,dated 18:5-2004

. GSR.322(E), dated 17-5-2005
\ G.s.ks91(E),datedjzz-9-2006
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